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O R D E R 

23.07.2019   On the request of the counsel for the Appellant, both the 

appeals are adjourned. 

 Post both the appeals ‘for Admission (Fresh Case)’ on 25th July, 2019 on 

the top of the list.  

 

[Justice S.J. Mukhopadhaya] 
Chairperson 
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Member (Judicial)       
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